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Punjab Cloth Mills, Bhiwani

1252. Sardar A. S. Saigal: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether the inquiry into the
affairs of the Punjab Cloth Mills,
Bhiwani has been completed; and

(b) if so, whether the above report
will be laid on the Table?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) The Committee appointed under
the Industries (Development and Re-
gulation) Act, 1951, to investigate the
affairs of the Punjab Cloth Mills,
Bhiwani, completed its work and sub-
mitted its report in January, 1958.

(b) No, Sir.

12 hrs.
RE: MOTION FOR ADJOURNMENT

9z 7 ArTIAT g (fara-
TT) : 777 Wrew, ¥ uw oq
Wmﬁﬁmﬁzﬁﬂmélaﬁ
T I O FF gn s gy fire
Wwaramgm?w%afw
,arrrm%w%mnﬁo'ﬁo——qmaqf?ﬁr
ﬁfmwﬁ&rﬁzﬁﬁm?ﬁgﬁm%—-—
ATEIT ZTT TEEl AT, gm FEl TF
EECR AL O TP — 4g
AT 9EE geEn far §

R (IR O
mﬁﬁruri?%mmfﬁq,agﬁﬁ&
(o & s smy aafie oy aoe
femy % | It is purely a matter

gf 1§w and order, If the hon. Mem.
er feels that his fundamental rights

reme Court sitt'ng close by, They-
can go to the Supreme Court So,
there is no meaning in trying ,
enlarge the jurisdiction of this House:
others will resent it. I have already
communicated my decision to the
hon. Member. I cannot extend the
jurisdiction of the House,

afea a0 Araaw AR gey
& a2 e fFar s A
grar ?

HEAR AEET : 92 99 F71 (T7F
FL FFT & | Otherwise, police ang
magistrates will not be there.

FTHL P YA FIH T FAT I
S FT THST JET 8 |

ST g QI (TMYR) - g FEw
T |

12.02 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Indo-Pakistan talks held at Karachi

Shri A, M. Tariq (Jammu and
Kashmir): Under Rule 197, 1 beg to
call the attention of the Prime Minis-
ter to the following matter of urgent
public importance and I request that
he may make a statement thereon:

“The outcome of the recent tall;s
held at Karachi between India
and Pakistan on the outstanding

border disputes between the two
countries,”

The Deputy  Minister of External
Affairs (Shrimati Lakshmi Menom): A
meeting at the level of Secretaries b
held in Karachi from 23rd to the '.‘.alr:
Februm-y, 1959, This meeting  Wa°
held as a consequence of the meetmg
of the Prime Ministers of India an





